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central /DMINISIRaTIVE IRffiUNAL
PRIM^^IPAL BEIvCH

NEW DELHI

C.P. MO. 429/93 in
Q.A. IvO. 853/89

New Delhi i±iis the 22nd day of February, 1994

COR.^ :

THEHCN'BLE iVR. JUSTKE B. G. SaKSENA, V.G. (J)
THE HON'BLE m. S. R. 43IGE, MEMBER U)

Delhi Veterinary Association and
Dr. P.K. Kulshreshta, Applicant
No,2 in the O.A. S/O Shri S. L.
Kulshreshta, R/0 F-318, Nanakpura,
Mew Delhi - 110021, working as
Veterinary Assistant Surgeon with
Delhi Administration. ,,

None appeared for the petitioner

Versus

1. Shri J. G. Pant,
Secretary, Ministry of
Agriculture, Krishi Bhawan,
New Delhi.

2. Shr i M. S . Ah luwal ia ,
Finance Secretary,
Min is try of F inance ,
North Block, New Delhi.

3. Dr. P. N. Bhatt,
Animal Husbandry Gcmmiss ioner
(Respondent No.4 in O.A.)
Ministry of Agriculture,

• Krishi Bhawan, New Delhi.

Pet it loner

Resp ondents

None "appear ed.f or. th,e. Resp ondents

ORDER (ORAL)

Hon'ble Mr.. S. R, Adige, Member (A) -

It is noticed that departmental representative

was present on the first call, but has not responded

wlien this case was called out again. Office objections

not removed. Under the circumstances, this petition

is di ism isse^pr-

( S. R. Adige )
Member (A)

( B. C . Saksena )
Vice*Cha irman (j)


